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THE MINISTER OF CIVIL AVL
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA: (a) to
{d) Government have approved fleet
renewal plan of Air India and Indian
Airlines to provide them a policy
frame to have a more modern and
younger flee¢ for improving aircraft
utilisation, on-timg performance and
passenger appeal. The practice sg far
has been that the two natipnal air-
lines retire aircraft after about 20
years. Approval has now been given
for a 10 year roll out plan for Air
India; in Indian Airlines, it is about
15 years. The roll out plans are alsg
intended tg ie staggered with a view
to avoiding large scale bunching of
aircraft rcplacement. On current re-
ckoning, the number of aircraft to
ke replaced until the year 2010-11 is
49 jn the case of Air India and 56
in the case »f Indian Airlines. he
plans are only indicative and their
implementation would depend upon
the results of detailed techno-econo-
mic evaluation of specific replace-
ment proposals.

Commercial pilots from rural areas

1106. SHRI S. K. T RAMACHAN.
DRAN: Will the Minister of CIVIL
AVIATION AND TOURISM be plea-
sed to state:

(a) how many operators have been
issued permits tg operate Air Taxies
at present;

(b) what s*eps are being taken to
trim the opcrations of scheduled
flights of Indian Airlines to keen up
punctuality;

(c) whether it ijs a fact that only
a privileged small sectipn is enjoying
the available facilities of pilot train-
il’jg’ and

(d) whether there is any scheme

to select and train qualified boys
from rural =areas as commercial
rilots?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA). (a) Seven
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cperators have been isued permits
for Air Taxj operations.

(b) Steps taken by Indian Airlines
lu ensure punctuality of its schedul-
ed flights include monitoring of de-
lays and instituting suitable remedial
action wherever necessary, provision
of adequate infrastructure for hand-
ling/maintenance of aircraft, creation
of standby capacity and retionalisa-
tion of schedule to the extent possi-
ble.

(¢) and (d) No, Sir.

Non-operation of Indian Airlines
flights

1107. DR. BALDEV PRAKASH:

SHRI TRILOKI NATH
CHATURVEDI:

SHRI RAM RATAN RAM:

DR. MURLI MANOHAR
JOSH: '

SHRI SUNDER SINGH
BHANDARI:

Wi]l the Minister of CIVIL AVIA.
TION AND TOURISM be pleased tp
state:

(a) what is the number of sche-
duled Indian Airlines flights that
were missed or cancelled during the
pericl from January to June, 1992,
together with the reasons;

(b what is the number of occa-
cion 'vhen the staff had struck work
during the same period, together with
the dntails of the category of emplo-
vees involved and man days/kours
lost a$ a result thereof;

(¢) what is the number of flight-
hours lost during the past six months
duc tn non-availability or shortage of
spares, together with the names of
the airerafts; and

(d) what is the amount of loss in.
curred by the Indian Airlines due to
the atmve factors? ,

THF, MINISTER OF CIVIL AVL
ATION AND TOURISM (SHRI
MADHAVRAQO SCINDIA):. (a) Dur-
ing January to June, 1992, out of
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48613 flights in the Indian Airlines
network, 4788 were cancelled due to
aircrafy maintenance and  handling
problems, inclement weather, airport
restrictions, industrial unrest and' ser-
vices withdrawn etc.

(b) There wcrc 6 occasions when
the staff represented by Air Corpora-
tion Employees’ Uniop (such as loa-
ders, helpers, traffic assistants, typists,
stenographer etc.) and Indian Ailr-
craft Tcchnician’s Association (such as
aircraft technician, master techni-
cian, foreman efc.) had struck work
during January to June, 1992 result-
ing in the loss of 12683 mandays.

(¢) and (d) Information is being
collected.

Incidents of fire in planes

1108. SHRI TINDIVANAM G.
VENKATRAMAN: Will the Minister
of CIVIL AVIATION AND TOURISM
be pleased to state:

(a) the number of cases of fire in
planes that took place in  recent
months;

(b) whether these incidents of fira
in planes were in quick succession;

(¢) what steps have been taken ta
avoid such incidents in planes in
future;

(d) whether these were cases of
attempted sabotage or pure accidents;

(e) whether any enquiry have been
ordered to find out the facts cover-
ing these fires in planes; and

(f) if so, what are the measures
suggested in enquiry to prevent such
fire incidents?

THE MINISTER OF CIVIL AVL
ATION AND TOURISM (SHRI1
MADHAVRAO SCINDIA): (a) There
has been no case of actual fire in-
cident on Indian Registered aircraft,
during the year 1992, so far.

[21 JULY 1992]
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(b) to (f) Do not arise.
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